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e Regional Office, U.P. Pollution Control Board, Ghaziabad
T/ 2 Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in
TeH AT .12/ NGT-).kl./OA-877/2022/2023 feai® .2.2/lal2222
To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Report of the in compliance of Hon’ble National Green Tribunal, Principal Bench,
New Delhi Order dated 21.04.2023 in OA No-877/2022 Paryavaran Mitra Versus
State of Uttar Pradesh & Ors.

Respected Sir,

With reference to the above-mentioned subject the inspected the site in compliance
of Hon’ble National Green Tribunal, order dated 21.04.2023 in OA No-877/2022 Paryavarna
Mitra Versus State of Uttar Pradesh & Ors. report is hereby submitted for kind perusal and
necessary action please.

Enclosure: Joint report.

Youss Sincerely

(Vikas\Mishra)
Regional Officer

Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.

3. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal
and necessary action please.

4. Law Officer-1, U.P. Pollution Control Board, Lucknow for information.

/

Regional Officer

&g Braferd : AEoTH0THO—2, AFTR—16, TYERT, MRATEIG—201012 BIF—0120—4160108
qE&gTey : TC-12V, [ @vs, Ml TR, 9@ 226010
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 877 OF 2022

IN THE MATTER OF:
Paryavaran Mitra ...Applicant
Versus
State of Uttar Pradesh ...Respondent(s)
INDEX
' S.No. Description Pg.No.
l 1 | Status Report in Compliance of Hon’ble National Green | S
| Tribunal’s order dated 21.04.2023 in OA 877/2022 el=e
| 2 | Annexure | - Copy of letter dated 30.08.2023 from Additional y
-0
[ District Magistrate (city), Ghaziabad. 7
[ 3 | Annexure ll - Copy of Status Report (Profile of all the existing
| 14 ponds) of Water Bodies prepared by Executive Officer, |02~ (03
: Farid Nagar, Ghaziabad.
|! 4 | Annexure lll - Copy of Letter dated 09.05.2023 from Regional
g Officer, U.P. Pollution Control Board, Ghaziabad for carrying| (o
5 out survey for identification of encroachment.
| 5 |Annexure IV - Copy of previous joint committee report
(-3

dated 18.03.2023.

FILED Bw/
Vikas Mishra

Regional Officer, UPPCB
Ghaziabad
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
Original Application No. 877/2022

In the matter of:
Paryavaran Mitra ...Applicant

Versus

State of Uttar Pradesh ...Respondent(s)

STATUS REPORT IN COMPLIENCE ON THE JOINT COMMITTEE OF DISTRICT

ADMINISTRATION, GHAZIABAD, MUNICIPAL CORPORATION, GHAZIABAD,

STATE WETLAND AUTHORITY AND UTTAR PRADESH POLLUTION CONTROL
BOARD WITH RESPECT TO ORDER DATED 21.04.2023.

[T IS MOST RESPECTFULLY SHOWETH:
1. That, the instant matter was taken up by this Hon’ble Tribunal on basis of
an application filed under Section 18 read with Sections 14 and 15 of the

National Green Tribunal Act, 2010 by Paryavaran Mitra, a trust registered
under the Indian Trust Act, 1982.

2. That in the said Original Application, directions have been sought for
removal of illegal encroachments from the area of the ponds, its

restoration, the applicant has submitted that a pond/talab/johad

comprised in Khasra No. 10, 33, 310, 343, 355, 387 H, 609, 691, 930,

1046, 1047, 1103, 1109 and 1128 with a total area of 11.1350 hectares

©
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are situated at Kasba Faridnagar, Police-Station Bhojpur, Tehsil - Modi
Nagar, District - Ghaziabad, Uttar Pradesh.

. That in the said application it has been alleged that the above said
pond/talab/johad have been illegally encroached by construction of
houses, animal sheds and other structures for residential and commercial
purposes and the illegal encroachments have resulted in the ponds being
converted into mass sewage carrying toxic waste i.e. garbage, plastic,
cardboard, thermocol, human waste , animal dung, acidic water, etc., and
the natural form, flora and fauna of the ponds have been absolutely

destroyed.

. That the ADDITIONAL DISTRICT MAGISTRATE (CITY), GHAZIABAD vide

letter dated 30.08.2023 has to nominated to Nagar Ayukt, Nagar Nigam,
Ghaziabad, SDM Modinagar, Regional officer UPPCB, Vasundhara,
Ghaziabad and EO Nagar Panchayat, Faridnagar, Ghaziabad to conduct a
joint survey of all the water bodies in concered with the OA number
877/2022 the above mentioned matter. Copy of the letter dated is being
annexed herewith annexure ~ |

. In the above mentioned matter E.O. Faridnagar, Ghaziabad has
conducted the survey on the dates 12-07-2023, 21-07-2023, 03-08-2023,
17-08-2023, 29-08-2023, 31.08.2023, 12-09-2023, 18-09-2023 and has

collected the data which is tabulated below.

€y
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S.No. Khasra | Ward/Mohalla Area
No. ; (in Hectare)
1 10 Ward no 08 Mohalla Teliyan Bhojpur | 0.7970
Seema
2 33 Ward no 08 Mohalla Teliyan Bh(;pl_jr 05880
Seema
3 310 Ward no 10 Mohalla Kureshiyan 0.0890
Opposite Pump No 2 (Near Van
Vibhaag)
4 343 | Ward no 10 Mohalla Kureshiyan ©2.2950 _
Naya talab (Near Nafeesh’s farm)
5 355 Ward no 10 Mohalla Vyapariyan 0.7080
Nakawali (Near Mosque)
6 387 ¥ Ward no 8 Mohalla Teliyan (Opposite 07650 |
Office) .
7 609 Ward no 03 Mohalla Gautampuri Jatt 0.1520
ki Maddhya Amarala Seema -
8 691 Ward no 5 Mohalla Rajputana Holi 0.2780
(Near Chowk)
e 980 | Ward no 03 Mohalla Gautam puri 0.8090
(Opposite DUDA Flats)
10 1046 | Ward no 3 Mohalla Gautam Puri 0.7840
(Near Soran Sabhasad)
11 1047 Ward no 3 Mohalla Gautam Puri 0.0380
(Near Soran Sabhasad)
12 1103 Ward no 11 Mohalla Pust Chowki 0.3670
{Behind Hospital)
13 1128 Ward no 7 Mohalla Bhojpuriyan Bada 3.0480
talab
14 | 585 Ward no 3 Mohalla Gautampuri 0.4170
1| (Behind Maharaja Agrasain School)

Copy of the profile of the all existing 14 ponds information in tabulated

data’s may be annexed as Annexure —~ 1l
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S.No Date | Sampling point Khasra no Area in Remark
! | Hectare —
1. 31.08.23 | Ward no 03 Mohalla | 980 0.8090 Dry
Gautam puri Dunda Flat ke
samne
2. 31.08.23 Ward no 3 Mohalla 585 0.4170 Dry
Gautampuri Maharaja
Agrasain School ke
i peechhe
3. 31.08.23 Ward no 08 Mohalla 33 | 0.5880 Dry
| Teliyan Bhojpur Seema |
[ _
4. 31.08.23 Ward no 08 Mohalla 10 1 0.7970 Dry
Teliyan Bhojpur Seema
|
5. 31.08.23 Ward no 10 Mohalla 310 0.0890 Dry
Kureshiyan Pump no 2 Ke
samane van vibhag ke
pass

It may be concluded according to the E.O. Nagar Panchayat, Faridnagar,
Ghaziabad has survey all the existing ponds as directed by Hon’ble NGT,
survey containing GIS mapping, physical status of ponds, source of water
inlet, selection of ponds for fish cultivation and beautification of ponds
and during the physical survey and GIS mapping, four ponds out of 14
ponds are encroached. Further Sub- Divisonal Magistrate, Tehsil-
Modinagar, has formed a committee for Measurement and demarcation
of Ponds, the demarcation of ponds which is under process.
* Nagar Panchayat having limited resources and not in a position for
Restoration and Rejuvenation of ponds, Nagar Panchayat requested to
(Directorate of Urban Local Bodies, Nagar Vikas, Govt. of U.P) for
Restoration and Rejuvenation of all the existing ponds, as directed by

Central Pollution Control Board (CPCB).

%)

S
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The interim report in the said matter may kindly be pleased to taken on

record.
| ) zo: N

== Wooshy_ | il

{Vikas Sintoria) (Kunwar Santosh Kumar) (Vipin Kumar Singh Sengar) (Santosh Kumar Rai)
Range Officer, AEE, UPPCB Executive Officer SDM,
Ghaziabad Forest Range Ghaziabad Nagar Panchayat Tehsil Modinagar, ,
Farid Nagar, Ghaziabad Ghaziabad
(Vikas'Mlshra) : (Arun ﬁar/‘(adav) (Ghamb%ngh)
Regional Officer, UPPCB, ~ Addl. Municipal Addl. District Magistrate
Ghaziabad Commissioner, (City)
Municipal Corporation, Ghaziabad
Ghaziabad
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A vumsaing -0 2

Annexure-2

Copy of Survey Report
of
All Existing Water Bodies in Faridnagar
By
Nagar Panchayat Faridnagar, Ghaziabad, U.P

°%
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Proposal
for
Restoration & Rejuvenation Plan
of
Ponds at Faridnagar, Ghaziabad, U.P.

in compliance
of

Hon’ble NGT
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Brief Profile
Of
Nagar Panchayat Faridnagar, Ghaziabad, U.P.
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Nagar Panchayat Faridnagar, Ghaziabad, U.P. at a glance

“_

1 Area of the Town 11.44 Sq. Km.
2 Population 12785 (2011)

16840 (Current Approx.)
3 No. of Ponds 14

4 No. of Wards 11



List of Ponds & its Description

63

m Location of Pond/ Ward W Area of Pond in Hac. | Existing area by, GIS

D U A W N =

10
11
12
13
14

Ward No. -8, Taleyan (West)
Ward No. -8, Taleyan (West)

Ward No.-10, Kureshiyan
Ward No.-10, Kureshiyan
Ward No.-10, Kureshiyan

Ward No.-Ward No. -8, Taleyan

(West)

Ward No.-3, Gouttampuri
Ward No.-3, Gouttampuri
Ward No.-5,Holli Chock
Ward No.-3, Gouttampuri
Ward No.- 3, Gouttampuri
Ward No.- 3, Gouttampuri
Ward No.- 11 Pust Chowli
Ward No.- 7 Bhojpurian

33

310

343

355

387 (GH)

585
609
691
980
1046
1047
1103
1128

0.7970
0.5880
0.0890
2.2950
0.7080
0.7650

0.4170
0.1520
0.2780
0.8090
0.7840
0.0380
0.3670
3.0480

0.7970 Dry covered by silt
0.5880 Dry filled by weeds
0.0890

1.5437, Encroachment
0.5860, Encroachment
0.7625

0.1878, Encroachment
0.1520
0.2780
0.8090
0.7823
0.0380
0.3670
2.3400, Encroachment
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Importance of Pond:

Nagar Panchayat Faridnagar, containing 14 ponds, within municipal limits, ponds are
natural and man made water bodies, which are constructed to the rain and runoff water more than 50
years back. Ponds are constructed or naturally, depressing are in town area, according to the
slopes/gradient, where the water naturally flows into these water bodies, the main reason for
construction of ponds was to collect rain water falls in the town and reuse of rain water in summer
season for different-different purposes like bathing, washing of cloths, drinking water for animals and
also for spiritual rituals of town.
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Gray Water

Gray Water:

Grey-water is the category of wastewater that is not contaminated with fecal or urinal
matter. This broad category includes post-use water from most domestic purposes like
bathing, washing dishes, laundry, etc. While substantially less harmful than black water
(water that has been contaminated by fecal matter), grey-water still contains potentially
hazardous chemical and biological particles.

“Used and unwanted water generated during household or commercial activities is called
liquid waste. Liquid waste is also called wastewater. Management of wastewater from a
commercial establishment, howsoever big or small is the responsibility of the concerned
establishment.

“jal Nigam (Uttar Pradesh) is going to construct Waste Water Treatment Plant (WWTP),
Nagar Panchayat already handover required land to Jal Nigam to construct the proposed
Waste Water Treatment Plant (WWTP) of all the major drains flowing within municipal
limits.

[
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Why Grey-water Management?

Water ‘wasted’ as a result of various human activities at home, in businesses, or industries is called liquid waste
or wastewater. In semi urban areas, wastewater is broadly classified as domestic (black water and grey-water)
and commercial (black water and grey-water) emanating from small scale industries, hotels, washes from
dairies & animals, slaughter houses, laundries, etc.

The availability and use of fresh water in rural areas is increasing with the revised norms for supply of 55 liters
per capita per day (LPCD) under the Jal Jeevan Mission (JIM). The increased use of freshwater will also entail
the challenge of increased generation of grey-water. Thus, its effective management is crucial. As unsafe
disposal of grey-water has a significant adverse impact on human health and the environment, appropriate
treatment of grey-water at the household and community levels becomes even more necessary

5
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Profiling of all the existing 14 Ponds
within municipal limits
of
Nagar Panchayat Faridnagar,
Ghaziabad, U.P.

| 6
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PHYSICAL DESCRIPTION
Name of the pond Opposite Pump no-2 (Near Van Vibhag)
Location of the pond Ward No- 10 Faridnagar, Ghaziabad, U.P.
Khasra No- 310
Area of the pond 0.0890 Hactare
Existing area of the pong 0.0890
Type of pond Waste water- No water
Fresh water-
Current status of pond Polluted- Weeds in the entire pond area
Dry- No water
Encroached-yes (small can be recovered in
demarcation)
Source of water inflow Rainwater- in rainy season
Runoff water- rain water from catchment area
River/canal- No
Waste water drain- No
Treated water from WWTP- Not exist WWTP
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Does pond dry-out completely/frequently

Throughout the year- almost in summer and
winter season

During summer season only- Yes
Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- No

Commercial-No
Agricultural- Yes
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No

| B
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Function of pond

Ground water recharge-Yes (After
Reclamation)

Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No

\1(:?
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt- silt and weeds/grass

Solid waste-No
Aguatic weeds-Yes
Decline or loss of fisheries-No

Organic pollution-Due to weeds & silt

Toxic pollution-No

Restoration activities required-

Proposed

* De-weeding

* Removal of Sludge

* Demarcation of boundaries

« Development of water resource to recharge

the pond.
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-10 Mohalla, Kureshyan, naya talab,
near nafees farm

Location of the pond

Ward No- 10 Faridnagar, Ghaziabad, U.P.

Khasra No-

343

Area of the pond

2.2950 Hactare

Existing area of the pong

1.5437

Type of pond

Waste water- gray water
Fresh water- to maintain water level

Current status of pond

Polluted- almost clean
Dry- No
Encroached-

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- gray water/fresh water
Treated water from WWTP- Not exist WWTP

Y
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Does pond dry-out completely/frequently

Throughout the year- contain water
During summer season only- contain water
Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- No

Commercial-No
Agricultural- Yes
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No

L5
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No

26
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Aquatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

{Pond used for Fish cultivation)

Restoration activities required-

Proposed

* Removal of Sludge/weeds from boundaries

of pond

* Demarcation of boundaries

e Improvement in water inlet system to
check solids.

e Dosing of selected microbes to maintain

water quality.

Q7



Deposited Sludge on Boundaries of Pond

29
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" [©lcPs Map Camera

Faridnagar, Uttar Pradesh, India
QJ9J+67C, Faridnagar, Uttar Pradesh 245304, India
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-10 Mohalla, Kureshyan, Opp. Municipal
office

Location of the pond

Ward No- 10 Faridnagar, Ghaziabad, U.P.

Khasra No-

387

Area of the pond

0.7650 Hactare

Existing area of the pong

0.7625

Type of pond Waste water- No water
Fresh water-
Current status of pond Polluted- Full of Silt & Weeds

Dry- Yes
Encroached-

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- gray water

Treated water from WWTP- Not exist WWTP

2
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Does pond dry-out completely/frequently

Throughout the year- contain water
During summer season only- contain water
Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- two side of pond
Commercial-No

Agricultural- two side of pond
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No

27
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process

Source of pollution {(from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No

24
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Agquatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

(Pond used for Fish cultivation)

Restoration activities required-

Proposed

« Removal of weeds from the surface of filled
pond

* Removal of Sludge from the pond

* Demarcation of boundaries

* Improvement in water inlet system to
check solids.

* Proposed beautification of pond




Entire area _of pond is full of sludge and weéds/plant
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-3 Mohalla, Gautampuri, Jatt ki
Maddhaya, Amarala Seema

Location of the pond

Ward No- 3 Faridnagar, Ghaziabad, U.P.

Khasra No-

609

Area of the pond

0.1520 Hactare

Existing area of the pong

0.1520

Type of pond

Waste water- grey water
Fresh water- to maintain water level in summer
season for fish cultivation

Current status of pond

Polluted- almost clean
Dry- No
Encroached-Yes

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- grey water/fresh water
Treated water from WWTP- Not exist WWTP

29
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Does pond dry-out completely/frequently

Throughout the year- contain water
During summer season only- water from
borewell

Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- No

Commercial-No
Agricultural- Yes
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No

Ho
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process
Proposed for fish cultivation

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No

he
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Aquatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

{Pond will be used for Fish cultivation)

Restoration activities required-

Proposed

« Demarcation of boundaries

* |Improvement in water inlet system to
check solids.

« Proposed beautification of pond

Y2
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-5, mohalla, Rajputana. Near Holi Chowk

Location of the pond

Ward No- 5 Faridnagar, Ghaziabad, U.P.

Khasra No-

691

Area of the pond

0.2780 Hactare

Existing area of the pong

0.2780

Type of pond

Waste water- gray water
Fresh water-
Proposed for fish cultivation

Current status of pond

Polluted-70% area covered by weeds and Silt
Dry- No
Encroached-Yes

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- gray water of ward 5
Treated water from WWTP- Not exist WWTP

Y 6
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Does pond dry-out completely/frequently

Throughout the year- contain water
During summer season only- contain water
Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- two side of pond
Commercial-No

Agricultural- Yes

Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No

Construction-No

Fisheries-proposed for fish cultivation

47
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process
Proposed for fish cultivation

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Aquatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

{Pond will be used for Fish cultivation)

Restoration activities required-

Proposed

+ Demarcation of boundaries

e |Improvement in water inlet system to
check solids.

* Proposed beautification of pond

-
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-3 Mohalla, Gautampuri, pust chowki,
behind hospital

Location of the pond

Ward No- 3 Faridnagar, Ghaziabad, U.P.

Khasra No-

1103

Area of the pond

0.3670 Hactare

Existing area of the pong

0.3670

Type of pond

Waste water- grey water
Fresh water- no
proposed for fish cultivation

Current status of pond

Polluted- 50% existing area covered by weeds
and silt

Dry- No

Encroached-Yes

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- grey water

Treated water from WWTP- Not exist WWTP

Sz
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Does pond dry-out completely/frequently

Throughout the year- contain water
During summer season only- rain water
Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- yes
Commercial-No
Agricultural- Yes
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No
Horticulture-No
Construction-No
Fisheries-Proposed

S Y
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process
Proposed for fish cultivation

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Aguatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

(Pond will be used for Fish cultivation)

Restoration activities required-

Proposed

* Demarcation of boundaries

* Improvement in water inlet system to
check solids.

* Proposed beautification of pond

* Proposed for fish cultivation
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-3 Mohalla, Gautampuri, near Soran
Sabhasad

Location of the pond

Ward No- 3 Faridnagar, Ghaziabad, U.P.

Khasra No-

1047 & 1046

Area of the pond

0.0380 Hactare (1046)
0.7840 Hactare (1047)

Existing area of the pong

0.0380 Hactare (1046)
0.7840 Hactare (1047)

Type of pond Waste water- gray water
Fresh water- No
Proposed for fish cultivation
Current status of pond Polluted- almost clean

Dry- No
Encroached-

Source of water inflow

Rainwater- in rainy season from catchment area
Runoff water- rain water from catchment area
River/canal- No

Waste water drain- gray water

Treated water from WWTP- Not exist WWTP
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Does pond dry-out completely/frequently

Throughout the year- contain water

During summer season only- water from bore
well to maintain during fish cultivation
Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- yes (two side of pond)
Commercial-No

Agricultural- Yes (two side of pond)
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process
Proposed for fish cultivation

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No

ey
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Major problem

Reduction in area-Yes

Encroachment-

Deposition of silt on boundaries of pond
Solid waste-No

Aquatic weeds-10 to 15 % of pond area
Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

(Pond will be used for Fish cultivation)

Restoration activities required-

Proposed

¢ Demarcation of boundaries

* Improvement in water inlet system to
check solids.

* Proposed for fish cultivation

©S
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-7 Mohalla, Bhojpurian, Bada Talab

Location of the pond

Ward No- 7 Faridnagar, Ghaziabad, U.P.

Khasra No-

1128

Area of the pond

3.0480 Hactare

Existing area of the pong

2.3400

Type of pond

Waste water- grey water
Fresh water- No
Proposed for fish cultivation

Current status of pond

Polluted- almost clean
Dry- No
Encroached-Yes

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- grey water/fresh water
Treated water from WWTP- Not exist WWTP

71
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Does pond dry-out completely/frequently

Throughout the year- contain water

During summer season only- water from bore
well, for fish cultivation

Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- Yes (Three side of Pond)
Commercial-No

Agricultural- Yes (one side of pond)
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No
Horticulture-No
Construction-No
Fisheries-Proposed

72
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process
Proposed for fish cultivation

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No

7%
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Aguatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

(Pond will be used for Fish cultivation)

Restoration activities required-

Proposed

Demarcation of boundaries

Removal of Weeds and Silt
Improvement in water inlet system to
check solids.

Proposed beautification of pond
Walkway on residential side
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-3 Mohalla, Gautampuri, Oppsite Duda
complex

Location of the pond

Ward No- 3 Faridnagar, Ghaziabad, U.P.

Khasra No-

980

Area of the pond

0.8090 Hactare

Existing area of the pong

0.8090

Type of pond

Waste water- No water
Fresh water-
Can be used for fish cultivation

Current status of pond

Polluted- Dry,( expected Rainy Season)
Dry- Yes
Encroached-

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain-No

Treated water from WWTP- Not exist WWTP

19
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Does pond dry-out completely/frequently

Throughout the year- Dry (expected rainy
season)

During summer season only- water from bore
well, if proposed for fish cultivation
Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- yes (one side)
Commercial-No
Agricultural- Yes (three side)
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No

o0
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process
Proposed for fish cultivation

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-No

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No

&1
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Major problem

Reduction in area-Yes (one side)
Encroachment-

Weeds/ grass /Plants covered 100% ground

area of Pond

Solid waste-No

Aquatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

(Pond can be used for Fish cuitivation)

Restoration activities required-

Proposed

Demarcation of boundaries

Removal of Weeds/Plants/Grass
Develop water inlet system to check
Require beautification of pond

solids.
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-3 Mohalla, Gautampuri, hear soran
sabhasad

Location of the pond

Ward No- 3 Faridnagar, Ghaziabad, U.P.

Khasra No-

1046

Area of the pond 0.7840 Hactare

Existing area of the pong 0.7823

Type of pond Waste water- grey water
Fresh water- to maintain water level in summer
season for fish cultivation

Current status of pond Polluted- almost clean

Dry- No
Encroached-

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- grey water

Treated water from WWTP- Not exist WWTP

55
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Does pond dry-out completely/frequently

Throughout the year- contain water
During summer season only- water from
borewell to maintain water level for fish
Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- No

Commercial-No
Agricultural- Yes
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No

X
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process
Proposed for fish cultivation

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No

3%
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Aquatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

{Pond will be used for Fish cultivation)

Restoration activities required-

Proposed

« Demarcation of boundaries

* Improvement in water inlet system to
check solids.

« Proposed beautification of pond
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-3 Mohalla, Gautampuri, behind
maharaja agrasain school

Location of the pond

Ward No- 3 Faridnagar, Ghaziabad, U.P.

Khasra No- 585
Area of the pond 0.4170 Hactare
Existing area of the pong 0.1878

Type of pond

Waste water- grey water
Fresh water- to maintain water level in summer
season for fish cultivation

Current status of pond

Polluted- Silt and Weeds covered 60 area
Dry- almost
Encroached-

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- grey water

Treated water from WWTP- Not exist WWTP

A%
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Does pond dry-out completely/frequently

Throughout the year- Rainy season only
During summer season only- Dry
Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- No
Commercial-No
Agricultural- Yes (all side)
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No

Source of pollution (from municipal solid
waste) and problem

Silt and Weeds Covered 50% area
Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No

Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Aquatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

Restoration activities required-

Proposed

« Removal of Sludge and weeds

e Demarcation of boundaries

» Improvement in water inlet system to
check solids.

« Proposed beautification of pond
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Faridnagar, Uttar Pradesh, India
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-3 Mohalla, Gautampuri, Jatt ki
Maddhaya, Amarala Seema

Location of the pond

Ward No- 3 Faridnagar, Ghaziabad, U.P.

Khasra No-

609

Area of the pond

0.1520 Hactare

Existing area of the pong

0.1520 Hactare

Type of pond

Waste water- grey water
Fresh water- to maintain water level in summer
season for fish cultivation

Current status of pond

Polluted- almost clean
Dry- No
Encroached-Yes

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- grey water/fresh water
Treated water from WWTP- Not exist WWTP
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Does pond dry-out completely/frequently

Throughout the year- contain water
During summer season only- water from
borewell

Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- No

Commercial-No
Agricultural- Yes
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No

\ob
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Function of pond

Ground water recharge-Yes
Flood mitigation-Yes (Partly)
Tourism-No

Socio-cultural activity-No
Aesthetic-Are under process
Proposed for fish cultivation

Source of pollution (from municipal solid
waste) and problem

Biodegradable waste-No
Non-biodegradable waste-No
C&D Waste-No

Hazardous waste-No
Religious idols-No

Source of pollution (from municipal waste
water) and problem

Domestic waste water-Yes

Industrial waste water-No

Agricultural runoff water-Only in Rainey
season

Open defecation-No

Sewage water-No

Cattle manure/dairy waste-No

oL
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Aquatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

{Pond will be used for Fish cultivation)

Restoration activities required-

Proposed

* Desalting and weeds removal

* Demarcation of boundaries

¢ Improvement in water inlet system to
check solids.

* Proposed beautification of pond
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PHYSICAL DESCRIPTION

Name of the pond

Ward no-3 Mohalla, Gautampuri, Jatt ki
Maddhaya, Amarala Seema

Location of the pond

Ward No- 3 Faridnagar, Ghaziabad, U.P.

Khasra No-

1128

Area of the pond

3.0480 Hactare

Existing area of the pong

2.340

Type of pond

Waste water- grey water
Fresh water- to maintain water level in summer
season for fish cultivation

Current status of pond

Polluted- almost clean
Dry- No
Encroached-Yes

Source of water inflow

Rainwater- in rainy season

Runoff water- rain water from catchment area
River/canal- No

Waste water drain- grey water/fresh water
Treated water from WWTP- Not exist WWTP
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Does pond dry-out completely/frequently

Throughout the year- contain water
During summer season only- water from
borewell

Rarely/never- No

Catchment of the pond

Land use of the catchment area

Residential- No

Commercial-No
Agricultural- Yes
Industrial- No

Total population of the town

12785 (2011)
16840 Approx. (Current)

Is pond used for any of those

Agriculture- No

Horticulture-No
Construction-No
Fisheries-No
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Major problem

Reduction in area-Yes
Encroachment-Yes

Deposition of silt on boundaries of pond
Solid waste-No

Aquatic weeds-No

Decline or loss of fisheries-No

Organic pollution-No

Toxic pollution-No

(Pond is being used for Fish cultivation)

Restoration activities required-

Proposed

» Desalting and weeds removal

* Demarcation of boundaries

* Improvement in water inlet system to
check solids.

* Proposed beautification of pond
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akhasra no. F1288
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Physical Survey of Ponds by Pollution Board Team with Municipal official at Faridnagar

RIRE =Tl
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Conclusion:

 Nagar Panchayat Faridnagar surveyed all the existing ponds as directed by the Hon’ble NGT,
survey containing GIS mapping, physical status of ponds, source of water inlet, selection of
ponds for fish cultivation and beautification of ponds. During the physical survey and GIS,
mapping, five ponds out of 14 ponds are encroached. Sub- Divisonal Magistrate, Tehsil-
Modinagar, form a committee for Measurement and demarcation of Ponds, the of
demarcation of ponds are under process.

« Nagar Panchayat having limited resources and not is a position for Restoration and
Rejuvenation of ponds, nagar Panchayat requested to Nagar Vikas (Directorate of Urban Local
Bodies, govt. of U.P) for Restoration and Rejuvenation of all the existing ponds, as directed by
Central Pollution Control Board (CPCB)
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m Regional Office, U.P. Pollution Control Board, Ghaziabad

< %;{6 Website- www www.uppcb.com, e-mallToghazxabad@uppcb in
WeH W : Z9es. /NGT-161/OA-877/2022/2023 fe=ria .L.Bfféé{?f’&
To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: _Report of the Joint Committee in compliance of Hon’ble National Green Tribunal
Principal Bench, New Delhi Order dated 16-12-2022 in OA No-877/2022 Paryavarna
Mitra Versus State of Uttar Pradesh & Ors.

Respected Sir,

With reference to the above-mentioned subject the Joint Committee inspected the
site in compliance of Hon’ble National Green Tribunal, order dated 16-12-2022 in OA No-
877/2022 Paryavarna Mitra Versus State of Uttar Pradesh & Ors. Joint Committee’s report is
hereby submitted for kind perusal and necessary action please.

Enclosure: Joint report.

Yours Sincerely
7

(Utsav Sharma)
Regional Officer

Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for

information.
3. ShriPradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and

necessary action please.
4. Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

o

Regional Officer

St Braferd : AMdoTOTL—2, VIER—16, TFEW, MRAAMIE—201012 BIF—0120-4160108
TeueY : TC-12V, ffy @ve, Miwdft TR, w@s 226010

(1@
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 877 OF 2022

IN THE MATTER OF:
Paryavaran Mitra ...Applicant
Versus
State of Uttar Pradesh ..Respondent(s)
INDEX
S.No. Description Pg.No.

1 |Status Report in Compliance of Hon’ble National Green l__ ’2_
Tribunal’s order dated 16.12.2022 in OA 877/2022 )

2 | Annexure | — Copy of Letter dated 23.12.2022 from Regional ‘
Officer, Uttar Pradesh Pollution Control Board, Ghaziabad for , 3 'B
seeking nominations.

3 | Annexure Il - Copy of Status Report of Water Bodies furnished
by Executive Officer, Farid Nagar, Ghaziabad to the Joint Ju- 19
Committee on 21.02.2023.

4 | Annexure lll - Copy of Letter dated 22.02.2023 from Regional {
Officer, U.P. Pollution Control Board, Ghaziabad for carrying / S',
out survey for identification of encroachment.

5 | Annexure IV — Copy of Letter dated 25.02.2023 from Sub- b
Divisional Magistrate, Tehsil Modi Nagar, Ghaziabad for ””
constituting a Joint Team for carrying out the survey.

6 | Annexure V - Copy of Survey Report dated 02.03.2023 from ‘q’,\q—
SDM, Modi Nagar, Ghaziabad.

7 | Annexure V- Copy of Letter dated 02.03.2023 from Executive w iy
Officer, Farid Nagar for seeking time for completion of survey.

FILED BY
g7

‘)/lfTSAV SHARMA
Regional Officer, UPPCB
Ghaziabad

it
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
Original Application No. 877/2022

In the matter of:
Paryavaran Mitra ...Applicant
Versus

State of Uttar Pradesh ..Respondent(s)

STATUS REPORT ON BEHALF OF THE JOINT COMMITTEE OF DISTRICT
ADMINISTRATION, GHAZIABAD, MUNICIPAL CORPORATION, GHAZIABAD,
STATE WETLAND AUTHORITY AND UTTAR PRADESH POLLUTION COJ"UTR(:)L
BOARD WITH RESPECT TO ORDER DATED 16.12.2022. .

IT IS MOST RESPECTFULLY SHOWETH:

1. That, the instant matter was taken up by this Hon’ble Tribunal on basis of

an application filed under Section 18 read with Sections 14 and 15 of the
National Green Tribunal Act, 2010 by Paryavaran Mitra, a trust registered

under the Indian Trust Act, 1982.

2. That in the said application, directions have been sought for removal of
illegal encroachments from the area of the pond and its restoration and

the applicant has submitted that a pond/talab/johad comprised in Khasra

No. 10, 33, 310, 343, 355, 387 |, 609, 691, 980, 1046, 1047, 1103, 1109

and 1128 with a total area of 11.1350 hectares is situated at Kasba Farid

12,
3
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Nagar, Police Station Bhojpur, Tehsil Modi Nagar, District Ghaziabad, Uttar
Pradesh.

- That in the said application it has been alleged that the above said
pond/talab/johad has been illegally encroached upon by construction of
houses, animal sheds and other structures for residential and commerecial
purposes and the illegal encroachments have resulted in the pond being
converted into mass sewage carrying toxic waste i.e. garbage, plastic,
cardboard, thermocol, human waste , animal dung, acidic water, etc., and
the natural form, flora and fauna of the pond has been totally destroyed.

. That the Hon’ble Tribunal perused the said application on 16.12.2022 and
in view of allegations made a Joint Committee comprising of
representatives of Commissioner, Municipal Corporation, Ghaziabad,
State Wetland Authority, State PCB and District Magistrate, Ghaziabad has
been constituted for verifying factual position. Relevant portion of the
order passed by the Hon'ble Tribunal on said date is as below:-

“...2. Prima facie, the allegations made in the application raise questions relating
to environment arising out of the implementation of the enactments specified in
Schedule | to the National Green Tribunal Act, 2010. In view of the allegations
made in the application, we consider it appropriate that a Joint Committee be
constituted to verify the factual position. Accordingly, we constitute a Joint
Committee comprising of representatives of Commissioner, Municipal

Corporation, Ghaziabad, State Wetland Authority, State PCB and District

Z-
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Magistrate, Ghaziabad to direct the same to meet within two weeks, undertake
visits to the site, look into the grievances of the applicant, associate the applicant
and representatives of the concerned project proponents, verify the factual
position and submit its report within one month by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Supported PDF and not in the form
of Image PDF. The State PCB will be the nodal agency for coordination and
compliance.

3. In case the Joint Committee observes any violation of consent
conditions/environmental norms, then it shall forward a copy of its report to:-

(i) The concerned Project Proponents to enable them to comply with the
recommendations in the report of the Joint Committee or file objections against
the observations/recommendations contained in the same and file their
response before this Tribunal as desired within one month from the date of
receipt of a copy of the report of the Joint Committee by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and
not in the form of Image PDF; and
(ii) The concerned Statutory Authorities including Commissioner, Municipal
Corporation, Ghaziabad, State Wetland Authority, State PCB and District
Magistrate, Ghaziabad to enable them to take appropriate remedial action, in

accordance with Statutory provisions mandating them to take remedial action
for prevention, control and abatement of environmental pollution/degradation
and for protection and improvement of environment, by giving notice to/hearing

the project proponent and following due process of law and they shall submit

g_-

1]
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th . .
€Ir action taken reports separately within one month from the date of receipt

ofa Copy of the report of the Joint Committee..”

. Thatin Capacity of being the nodali department, the State Pollution Control
Board has got nomination done from the Office of the District Magistrate,
Ghaziabad and sent 3 letter to Municipal Corporation, Ghaziabad and the
Forest Department, Ghaziabad for seeking nominations on 23.12.2022 for
carrying out the site visit for factual verification by means of a site visit.

Copy of the said letter is annexed as Annexure I.

. That the Shri Arun Kumar Yadav, Additional Municipal Commissioner,
Municipal Corporation, Ghaziabad, the nominated member of Municipal
Corporation, Ghaziabad has informed that the Farid Nagar area is outside
the geographical jurisdiction of Municipal Corporation, Ghaziabad and
concerns Nagar Panchayat, Farid Nagar. Accordingly, Executive Officer,

Nagar Panchayat, Farid Nagar, Ghaziabad has been inducted into the Joint

Committee.

. That the said area was inspected by the nominated members of the above-
mentioned Joint Committee on 21.02.2023. At the time of inspection,
Shri Vipin Kumar Singh Sengar, Executive Officer, Nagar Panchayat, Farid
Nagar apprised the Committee that the Khasras stated in the application
are not of one Pond/Talab/Johad but of fourteen different water bodies

situated in different wards/mohallas of the Nagar Panchayat as per

4-

b
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revenue records. Details of these as provided by the Executive Officer are

as below:
S.No. | Khasra Ward/Mohalla Area
No. (in Hectare)

1 10 Ward no 08 Mohalla Teliyan Bhojpur 0.7970
Seema N

2 33 Ward no 08 Mohalla Teliyan Bhojpur 0.5880
Seema

3 310 Ward no 10 Mohalla Kureshiyan 0.0890
Opposite Pump No 2 (Near Van
Vibhaag)

4 343 Ward no 10 Mohalla Kureshiyan Naya 2.2950
talab (Near Nafeesh’s farm)

5 355 Ward no 10 Mohalla Vyapariyan 0.7080
Nakawali (Near Mosque)

6 3g7§g | Ward no 8 Mohalla Teliyan (Opposite 0.7650
Office)

7 609 Ward no 03 Mohalla Gautampuri Jatt 0.1520
ki Maddhya Amarala Seema

8 691 Ward no 5 Mohalla Rajputana Holi 0.2780
(Near Chowk)

9 980 Ward no 03 Mohalla Gautam puri 0.8090
(Opposite DUDA Flats)

10 1046 Ward no 3 Mohalla Gautam Puri (Near 0.7840
Soran Sabhasad)

11 1047 Ward no 3 Mohalla Gautam Puri (Near 0.0380
Soran Sabhasad)

12 1103 Ward no 11 Mohalla Pust Chowki 0.3670
(Behind Hospital)

13 1128 Ward no 7 Mohalla Bhojpuriyan Bada 3.0480
talab

14 585 Ward no 3 Mohalla Gautampuri 0.4170
(Behind Maharaja Agrasain School)

Duly signed copy of said information, as provided by Executive

Officer, Nagar Panchayat, Farid Nagar is annexed as Annexure Il. Khasra No.

1109 listed as a water body in the application has not been incorporated in

)2‘{.;

e
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the above list as same is marked as a drain in revenue records. Also, besides
’ : I’

khasra numbers listed in the application perused by the Hon’ble Tribuna
. 7] d

one additional water body at Khasra No. 585 (S.No. 14) has been identifie

and same has been incorporated in the above list.

8. That as is evident from the table above and as was observed on site, ared
for pond/talab/johad as listed in revenue records is not present on site due
to encroachments. Thus, it was decided by the Joint Committee that total
survey report of these areas shall be required for preparing the restoration
plan and presenting the clear picture before the Hon’ble Tribunal with
regards to encroachments. In view of above, the Regional Officer, U.P.
Pollution Control Board has issued a letter to Sub-Divisional Magistrate,
Tehsil Modi Nagar, Ghaziabad, Executive Officer, Nagar Panchayat, Farid
Nagar, Ghaziabad and concerned Chakbandi Officer on 22.02.2023 to carry
out survey of the area for purpose of identification of actual encroachment
on water bodies in above mentioned Khasras. Copy of said letter is
annexed as Annexure lil.

9. That in pursuance of the above-mentioned letter of the Regional Officer,
UPPCB, Sub-Divisional Magistrate, Tehsil Modi Nagar, Ghaziabad vide
letter no. 2359/ST-SDM/2022-23 dated 25.02.2023 has constituted a joint
committee of officers from Tehsil, Chakbandi and Nagar Panchayat, Farid

Nagar. Copy of said letter is annexed as Annexure IV.

S
(é,
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10. That the Regional Laboratory, Uttar Pradesh Pollution Control Board,
Ghaziabad has collected samples from 10 of these water bodies and their
results have been tabulated in the table below. The characteristics of
water in the said pond/talab/johad are purely of domestic waste water
and may be attributed to influent from local area. Sample from remaining

four listed khasras could not be taken as they were completely dry at the

time of inspection.

e
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S.No

Date

Sampling point

Khasra
no

Areain
Hectare

Remark

11

22.02.23

Ward no 03
Mohalla Gautam

puri Dunda Flat ke
samne

980

0.8090

Dry

12

23.02.23

Ward no 3 Mohalla
Gautampuri

Maharaja Agrasain
School ke peechhe

585

0.4170

Dry

13

23.02.23

Ward no 08
Mohalla Teliyan
Bhojpur Seema

33

0.5880

Dry

14

23.02.23

Ward no 08
Mohalla Teliyan
Bhojpur Seema

10

0.7970

Dry

11.

Site Photograph

That the Sub-Divisional Magistrate, Modi Nagar, Ghaziabad vide

her letter dated 02.03.2023 has furnished survey report of three water bodies

found encroachment free, copy of same is annexed as Annexure V.

123
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12. Thatthe Executive Officer, Nagar Panchayat, Farid Nagar, Ghaziabad vide
his letter no. 412/NPP/2022-23 dated 02.03.2023 has aiso informed that the
Joint team constituted for the purpose of survey has presently carried out
survey of water bodies at Khasra No.310, Khasra No.609 and Khasra No. 980
only and all three of them have been found to be free from any encroachment.
The Executive Officer has further submitted that as there is old population near

remaining water bodies and has sought time of three months for completing

the survey. Copy of the letter sent by the Executive Officer is annexed as
Annexure VL.

Thus, the Committee shall submit its final report along with plans as soon
as the survey report is made available to the Committee and requests Hon’ble
Tribunal to consider the request of the Executive Officer, Farid Nagar for
granting further time of three months.

The interim report in the said matter may kindly be taken on record.

R N\&A/ %ﬁl\/ : p
(Vipin KumarSingh Sengar) J/p

(Vikas Sintoria) (Navneet Pandey) (Utsav Sharma)
Range Officer, AEE, UPPCB Executive Officer Regional Officer, UPPCB,
Ghaziabad Forest Range Ghaziabad Nagar Panchayat Ghaziabad
Farid Nagar, Ghaziabad

&

(Arun Kumar Yadav) (Bipin Kumar)
Addl. Municipal Commissioner, Add|. District'Magistrate (City)
Municipal Corporation, Ghaziabad Ghaziabad

|24
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M Regional Office, U.P. Pollution Control Board, Ghaziabad
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fivg Mo THosiodlo i Rl & WO/ OA No-887/2022 Paryavarna Mitra Versus State
of Uttar Pradesh 8 Ors. ¥ TIRY Sa¥ A% 16.12.2022 B UG D WY #|
T[T IRIE fvas #o geoshodio 7§ Reeh # AT OA No-887/2022 Paryavarna
Mitra Versus State of Uttar Pradesh 8 Ors. ¥ Ui amew faie 16.12.2022 Y qiika
frq T 2, R g s femaa 8-
1. Paryavaran Mitra, a trust registered under the Indian Trust Act, 1982, has filed the present

application under section 18 read with sections 14 and 15 of the National Green Tribunal Act, 2010 seeking
directions for removal of illegal encroachments from the area of the pond and its restoration and the applicant
has submitted that a pond/talab/johad comprised in Khasra No. 10, 33, 310, 343, 355, 387 g 609, 691, 980,
1046, 1047, 1103, 1109 and 1128 with a total area of 11.1350 hectares is situated at Kasba Farid Nagar, Police
Station Bhojpur, Tehsil Modi Nagar, District Ghaziabad, Uttar Pradesh. The above said pond/talab/johad has
been illegally encroached upon by construction of houses, animal sheds and other structures for residen tiol and
commercial purposes. The illegal encroachments have resulted in the pond being converted into mass sewage
carrying toxic waste i.e. garbage, plastic, cardboard, pharmocol, human waste, animal dung, acidic water, etc.,
and the natural form, flora and fauna of the pond has been totally destroyed. The applicant made complaints to
the concerned authorities for removal of the encroachments as mentioned inthe gpplication but no proper action
has been taken on the same. 4

2. Prima facie, the allegations made in the application raise questions relating to environment arising
out of the implementation of the enactments specified in Schedule I to the National Green Tribunol Act, 2010. In
view of the allegations made in the application, we consider it appropriate that a Joint Committee be constituted
to verify the factual position. Accordingly, we constitute a Joint Committee comprising of representatives of
Commissioner, Municipal Corporation, Ghaziabad, State Wetland Authority, State PCB and District Magistrate,
Ghaziabad to direct the same to meet within two weeks, undertake visits to the site, look into the grievances of
the applicant, associate the applicant and representatives of the concerned project proponents, verify the factual
position and submit its report within one month by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Supported PDF and not in the form of Image PDF. The State PCB will be the nodal agency
for coordination and compliance........”
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Mitra Versus State of Uttar Pradesh S%Ors. i wiRe amawr feia 16.12.2022 N T
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1. Poryavarm; Mitra, o trust registered under the Indian Trust Act, 198?, has flled .r.,; ?ri;,!‘m
application under section 18 read with sections 14 and 15 of the Natlonal Green Tnhun'al Aa’digl. : e;,c:fng
directions for removal of illegal encroachments from the area of the pond and its restoration ond the f: i :
has submitted that a pond/talab/johad comprised in Khasra No. 10, 33, 310, 343, 355, 387 §, 609, 591, 920,

1046, 1047, 1103, 1109 and 1128 witha total area of 11,1350 hectares Is situated at Kfzsba F:rid’f\lg;;az Pdo:;c:.:
Station Bhojpur, Tehsil Modi Nagar, District Ghaziabod, Uttar Pradesh. The above said pond/tolab/jnhad has

beer illegaily encroached upon by construction of houses, animol sheds and other structures for residentiol ond
d being converted into mass sewage

commercial purposes. The illegal encroochments have resulted in the pon ¢ or
carrying toxic waste i.e. garbage, plastic, cardboard, pharmocol, humon waste, amma{ dung, acidic water, etc.,
ond the naturol form, flora and fauna of the pond has been totally destroyed. The applicant mode complamts‘ to
the concerned authorities for removal of the encroachments as mentioned in the application but no proper action

has been taken on the same.
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